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(b) if so, what are the recommenda.
tion; of that team in respect of finan-
cial aid to the State Government for
meeting th, drought situation; and

(o) what is the progress so far made
in this regard and the amount which
has been sanctioned for West Bengal
to meet the serious drought situation
in the State?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ARIF MOHD. KHAN); (a)
Yes, Sir. A Central team visited the
drought affected areas in West Bengal
between the 8th and llth November,
1982.

(b) and (c) On the basis of the re-
port °f the Central team and the re-
commendations o'f the High Level
Committee on Relief, Governmen!; of
India have sanctioned a ceiling of ex-
penditure of Rs. 4950.00 lakhs and a
loan of Rs. 300.00 lakhs for combating
drought situation during 1982.83.

This is in addition to the ceiling of
expenditure of Rs. 2477.00 lakhs sanc-
tioned earlier on 15th September 1982
during 1982-83.
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Membership for Co-operative Socie-
ties in Delhi

558. SHRIMATI SAROJ KHAPAR-
DE: Will the Minister of AGRICUL-
TURE be pleased to state;

(a) whether it is a fact that the
Managing Committees of Cooperative
Societies in Delhi are authorised to
enrol membership for their respective
Societies and lay down conditions, as
they think fit, j, thei, bye-laws and
application form for making member-
ship;

(b) if so, what are the details in
this regard;

(c) whether the Registrar, Co-ope-
rative Societies, Delhi, while scrutinis.
ing the membership of the Cooperative
Societies, is to satisfy the statutory
requirements laid down in the Delhi
Cooperative Societies Act and the
Rules and the societies are left to
satisfy themselves with the conditions
of membership laid down by them in
their bye-laws and application form;
and

(d) if so, what are the details in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
(a) to (d) The Managing Committee'
of a cooperative society may enrol
members in accordance with the pro-
visions of the Delhi Co-operative So-
cieties Act. 1972, the Rules framed
thereunder, the registered bye-law, of
the respective society and any other
direction issued to a society or class of
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such societies. The details in this re-
gard, however, differ from class to
class and society to society. The veri-
fication of membership is done in
accordance with the aforesaid require-
ments.

Protection against Cyclones of the
Maritime areas of Orissa

559. SHRI M. BASAVARAJU; WiH
the Minister of AGRICULTURE be
pleased to state:

(a) whether it is a fact that Orissa
Maritime and Chilka Area Develop-
ment Corporation Ltd. '(OMCAD) has
been entrusted with developing the
entire maritime areas in Orissa with
a view to protecting coast-line through
plantation to overcome cyclone de-
vastations;

(b) whether it is also a fact that
the Coconut Board has been giving
subsidy to the State Government for
undertaking canal embankment plan-
tation;

(c) whether the Coconut Board
propose to make available such sub-
sidy to OMCAD for undertaking the
coastal compact-area plantation;

(d) if so, when; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ARIF MOHD. KHAN); (a)
Information is being collected from
the State Government and will be
placed on the Table ot th, Sabha.

(b) Yes, Sir.

(¢) to (e) There ig no such propo-
sal before the Coconut Development
Board at present.

Drought relief to West Bengal
560. SHRI DIPEN GHOSH:

SHRIMATI KANAK
MUKHERIJEE:
Will the Minister of AGRICUL-

TURE be pleased to state:

(a) what is the extent of damage
and loss suffered by West Bengal due



